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SHRI DIGVIJAYA SINGH: Sir, what is this?

MR. CHAIRMAN: Your time is over. You have to conclude.

SHRI DIGVIJAYA SINGH: Sir, [ was interrupted by the Minister.

MR. CHAIRMAN: You unnecessarily provoked the Minister. What can she do?
SHRI DIG VITAYA SINGH: I did not provoke the Minister.

MR. CHAIRMAN: Did you not take the Minister’s name? Did you not mention the
Minister? Digvijaya Singhji, please conclude, whatever you want to say. You have made
some good points. HHY Ulel-] ] MR B3 &1 B eHRT <1l 2|

SHRI DIGVIJAYA SINGH.: Okay, Sir.

Need to hold direct elections in Regional Councils

and the District Panchayats
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LT. GEN. (DR.) D.P. VATS (RETD.) (Haryana): Sir, I also associate myself with the

matter raised by the hon. Member.

SHRIRAJEEV CHANDRASEKHAR (Karnataka): Sir, I also associate myselfwith the

matter raised by the hon. Member.

DR. SUBRAMANIAN SWAMY (Nominated): Sir, I also associate myself with the

matter raised by the hon. Member.

Development of a new fishing harbour in Kanyakumari

SHRI A. VITAYAKUMAR (Tamil Nadu): Sir, my submission is regarding the develop-

ment of new fishing harbour in Kanniyakumari district of Tamil Nadu. Approximately 2 lakh

fishermen are living in the Kanniyakumari district having 72 kilometers long sea shore. It is

having nearly 1850 vessels. There are four fishing harbours in Kanniy akumari District. Sir,

TTransliteration in Urdu script.



